363 Matters under

[# = faara q@a)

afeq @ T & | SIEEE G
gagias sfq oF sq-afa & ot
#t Sfs Fr Am wET wyarfaa
F@ET warzs a7dqr 7 faw  foes
AN U ([ FEEFTEL T FATET
F@r &, ew faura ud Amfrw
sfgsre wfafqaw v ot aqmar 21

a4 @M 7 Iw g B fAe-
fraras & #dr wial vd @ra afqaq
F gy AdEr § fAwr g0 9w
greamF & fadrd qa ® oqFEEn
G-

26 ETAL, 1983 FHI  FTaWQ
geaqfs a famfaaa w1 =i=iwa
el & {90 ez &7 Zar 1 o
FT A @AN 339 F A@w (33
o A% | T W wia A
grezd |rAT &v4 0 EERTT FT
feqr & 10 Fro g7 ST FTIEN
oy g feafs fasdree 20 o
g@®IT A 7o 2 fF o@wwe Iea-
|aq = Faa (w94 famfaaag
q WA T g7roAa+s |

(iv) NEED FOR IMMEDIATE RELEASE
OF WATER'S FROM THi KOT1A  BARRAGE
IN THE CHEMBAL (CANAL.

SHRI MADHAVRAO SCINDIA
(Guna): Mr, Chairman, with your

permission and through a written
statement, 1 would like to draw the
attention of the House and the Govern-
ment lo the plight of farmers in the
Chambal Division of Madhya Pradesh.

The farmers of the Chambal Valley
in Madhya Pradesh have been facing
great hardships owing to insufficieat
and untimely release of ‘water from the
Kota barrage in Rajasthan, Rajasthan

has failed to carry out the assurances it
" gave to Madhya Pradesh at the time
of the construction of the Gandhi Sagar
and Rana Pratap Sagar Dams and the
Kota Barrage. The agreement bet-
ween the two Stales has made a pro-
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vision for 6656 cusecs of water for
Madhya Pradesh, but it has probably
never received more than 2500 cusecs
of water from the Parwati barrage
situated on the Rohini Canal. All the
efforts made by Madhya Pradesh Gov-
ernment to persuade Rajasthan Gov-
ernment to adhere to the agreement
signed between them, have proved of
no avalil;

In the month of November last year,
both the State Governments had jointly
drawn up g programme for the release
of water for irrigation, Madhya Pra-
desh has been releasing 6000 cusecs of
waler from the Gandhi Sagar Dam as
per thnt vrogramme, but Rajasthan has
not released 3000 cusecs of waler in
the Chambal (Canal. As a conse-
quence, crops in the districts of Bhind
and Morena are drying up fast. The
situation has become so  serious that
the Chief Minister of Madhya Pradesh
had to send an urgent telegram to his
counterpart in  Rajasthan a couplesct
days back. requesling him to re'ease
3000 cusecs of water from the Kola
barrage for the irrigation of Rabi
crops in Bhind and Morena,

1 urge upon the Government to In-
lervene in the matter without delay .nd
ask the Rajasthan Chief Minister to
make arrangements for releasing water
in the Chambal Canal from the Kota
barrage. ln addition, a representative
of the Centre should be appointed to
ensure that the two State Governments
adhere to their agreement.

(v) STEPS FOR ENDING STRIEF IN
INDIAN ExpLOSIVES GOMIA,
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